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"JiN THE CENTFAL .ADMINIS'IRATIVE 'IRIBUNAL, JAIPUE .BENCH, JAIPUR I . . . 

_,. 

Date of order:. Cf1( August , 2001 

'QA No.20/2000 

Bdjendra Singh_s/o late Shri Brij Raj ·singh r/o I/l-3, Road No.2, 

Gani;at i Nagar, Jaipur presently eroployea onthe post of Chief Offi_ce 

-
Superintendent, DRM Office, Jaj~ur 

\.I 

) . 

2. 

3. 

4. 

5. , I 

•• Applicants· 

/ Verst:te 

Union - of India through the General Mano9er, · Western 

RailWcly, Churchgate, Bombay. 

'Ihe Divis i oha l ·Ra iJ. way Mar:iager, Western Rail way, Jaipur 

Djvision, J~ipur 

· Shri Ramjiwan Meena (ST), Office Superintend~nt, D.R.M. 

. Off ice, WR, JC! i pur. . 

Smt · Gangotri -Bist, Chief Office Super,inteqdent, DRM 

Offlcei ,WR,' Jaipur~: 

· Shri .. Pooran LaJ- . (SC) Chief Office Superintendent_, DRM 

Office, Western RailWcly, Jaipur. 

' ' • ~ ·Respondents 
' . 

- . ! 

.Mr-. C.B.Sharma, ·J?rbxy <;:<ounse:l_ tq Mr.· J~K.Kauch;.ik, counsel for the 

applicant 

f'.'lr. U. D. Sha ma , counsel. for r.espondent s Nos.· l aria 2 

Mr., S.K.Ja:in;: ... · counsel for respondent No~3 

Mr. R.A.Katt'a, . counsel. for respondent'- No-.-4, 

CORAM: 

Hon'ble Mr. S.K.Agarwal, JudiCial Member 

. ' 
H~n'ble.Mr.A.P.Nagrath, Adminjstrative Member 

.i 
ORDER_ 

Per Hcn'ble.Mr. A.P.;Naarath, Administratjve Member 

------ . - -... -------........ 

· This appl icati-on has been filed under Section 19 o:_.):be 
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. Adroinistrat i/e. rrt:ibunals Act, 1985 with the prayer that the respondents ', 

be cHrected: to· recast the seniority of the post of Office 

Supedntendent (for ehort OS) as ·per the base grade and modify the 

" impugned seniority list dated 18~8.1998 (Ann.Al) accordingly by 

' 
placing -the applicant above respondent No.3 to 5 ·with all 

consequential be~efite. Respondent No. 3 Shr:i Ramjiwan Meena is an ST 

candidate, reeporident No.4 Swt. Gangotri Bist 1s a gener?l candidate 

and r~spondent N9.5 Shri Pooran Lal is an SC candidate. 'Ihe rrain 

ground on which the applicant made his ciaim is that the Apex Court 

has laid down princip]\e of determining seniority of general. candidates 

vis-a-vie the candidates belonging to SC/ST categories and that the 

2 •. _'When the matter was t~ken ';JP for hearing, the learned 

counsel. for the respondents· placed before us a copy fo the seniority 

list No.ED/1030/9 Bhag IV dated 19.6.2001 :issued by the Divisional . ~ 

. Rail'way Manager, Ja.ipur, which hae been taken C'.n record. On pen.l~al of 

this seniority list, we find that this ~s a recast. seniority list for 

the clerical categories in MOCG unit of yaipur Division. This 

eeniority list has been recast . keeping in view the directions of 

' Hon'ble the Supreme Cpurt on 16.9.99 in the case of Ajit Singh Januja-

II and decisiOn of this Bench of the Tribunal in OA No. 387/99 decided 
, , i 

on 29.3.2001 and OA Nos.-189/2000 and 171/2000 decided on 29.3.2001.. 

Obviously, by . issuing thie recast eeni.ority list, grievance -of the 

applicant stands redressed. The learned counsel also submitted that 

the applicant has been g'iven placement in the grade Rs. 7450-11500 at 
; 

.SL.No.3 and he.has been placed above respondent Nc._3 and 5 but below 

responde~t No. 4. , 

3. Since there is .· a .. categori~al declaratl:on that the 

seniority list has been· recast in accordance With the. guidelinee laid 

down by 'Hon'ble the S~preme Court,- we 

~ 
consider that the grievance of 
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the abplicartt before us stands· redressed. Thus·~ this applicabon has 
I 

-becomb jnfructuous.': If the applicant feels-· aggrievea with this recast 

seniority list, he is-free to file a fresh·OA, if so advised. 

4. We, therefore, dispose of this OA as havjng become 

infrut-tuous with no order as to costs .• 

l-f ~ 
(A.P.NAGRATH) . (S.K~AGARWAL) 

Adm. Member Judl.Member 
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